CENTRAL ADMINISTRATIVE TRIBUNAL, PRINCIPAL BENCH

New

Hon’ble
Hon'ble

Dr.
S/o
R/c
New

(By

-

Original Applicaticn No.2890/97
Original Application No.2413/97

Dethi, this the 8th day of March, 1998

Mr. Justice V. Rajagopala Reddy. Vice—Chairman (J)
Mr. N. Sahu., Member (A)

T.D. Yadav
Shri P. Yadav.
A-2/78, Paschim Vihar,
Delhi-110082.
JApplicant
Advocate: None )

Versus

Union of india through Secretary,
Department of Agricultural Research
& Education, (DARE), Krishi Bhawan,
New Delhi- 110001,

2. The President,
tndian Counci! of Agriculture Research,
Krishi Bhawan, MNew Delhi-1100012.
3. The Chairman,
Agriculture Scientists Recruitment Board,
Krishi Anusandhan Bhawan, Pusa.
Mew Delhi—110012.
4. The Director,
tndian Agricul ture Research Institute,
Pusa., New Delhi—-110012.
5. Dr. N. Ramakrishnan,
Professct,
Division ocof Entomology,
ILALR. 1. Pusa,
New Delhi—-11C0212.
A ... .Respondents
(By Advocate : Shri N.S. Dalal)
OA— 2413/97
Dr. O.P. Latl,
S/c Late Shri Chakrabaty Lal,
R/G Type V. A—4,

Pusa Campus, New Dethi- 110012,

(By

L Applicant
Advocate None)

Versus

Union of India through Sscretary.
Department of Agricultural Research
& Education. (DARE), Krishi Bhawan,
New Delhi— 110001.



» ,

A}

The President.
indian Counctl of Agricutture Researciy.
Krishi Bhawan. MNew Delhi-1100012. 61

3. The Chatrman,
Agriculture Scientists Recruitment Board,
Krishi Anusandhan Bhawan. Pusa.
New Delhi-110012.

4. The Director,

Indian Agriculture Research Instifute,

Pusa. New Delhi—110012.
5  Dr. N. Ramakrishnan,

rofessor,

Division oof Entomology,

I AR . Pusa,

Mew Delhi-110012.

... .Respondents
{By Advocate : Shri N.S. Dalal)
O RDER (ORAL)

By Mr.Justice V. Ra jagopala Reddy. Vice—Chairman (J):

On the last several occasions the applicant is not
appearing either in person or by the counsel. The O.A. is,

therefore, dismissed for defaurl t. ~

.

Kot o e L

(N. Sshu ) (v. Rajagopjgghﬁéii; )
Member (A) Vice—Chairman (J)
CcC.




